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| TEM No. 25 Court No. 9 SECTION I I A
AN MATTER
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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3747/2001

(From the judgenent and order dated 05/12/2000 in CRLM 20850/99

of The H GH COURT OF PATNA)

D LI P KUVAR SI NGH Petitioner (s)
VERSUS

STATE OF Bl HAR & ORS. Respondent (s)

( Wth Ofice Report )

Date : 12/04/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE Y. K. SABHARWAL

For Petitioner (s)
M. Tekraj Vasandi, Adv.

For Respondent (s)
M. B.B. Singh, Adv.

M. Lakshnmi Raman Singh, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
.......... L......l.......T.......T.......T.......T.......T.....J
SP2
W are not inclined to interfere at this stage
of the proceedings. As such, this petition fails and
i s dismssed.
. SP1

(K. K. Chaw a) (D. D. Jindal)
Court Master Assi stant Regi strar



